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PlOjed Amount in Expscted Dar. 
'Minion Yen of Completion 

ii) National Highway No.2 
Improvement Project. 

iii) Urban City Water Supply 
Project. 

iv) Afforestation Project in 
Aravalli Hills. 

v) Ajanta-Ellora Conser-
vation and Tourism 
Development Project. 

(c) Procurement under the project at 
sl.No. (i) is lDC untied and in case of proj-
ects at sl.nos. (ii) to (v>, it is general untied. 
The above OECF loan is repayable in 30 
years including a moratorium of 10 years 
and carries an interest at the rate of 2.6 per 
cent per annum. 

[English] 

Launch Service. from llumbal 

878. SHRI RAM NAIK: Will the Minister 
of SURFACE TRANSPORT be pleased to 
state: 

(a) whether the Government have de-
cided that henceforth permission to" run 
launch services to Revas, Mora and EIe-
phanta Island from Mumbai be given by the 
State Govemment; and 

(b) if 10, since when and the reasons 
therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) and (b). The 

4,855 June, 1996 

6,788 Dec., 1995 

8,095 March,1997 

3,745 Dec.,1996. 

information is being collected and will be laid 
on the Table of the Sabha. 

Quantum of Imports 

879. DR. Y.S. RAJESEKHAR REDDY: 
Will the Minister of COMMERCE be pleased 
to state: 

• 
(a> the quantum of imports made during 

the year 1991 ; and 

(b) the quantum and percentage of 
imports of crud. oil and petroleum products 
made during the above period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a) The trade figures are 
compiled on financial year basis. It may 
further be mentioned that the quantum fig-
ures o~ aggregate imports are not compiled 
in view of the mixed basket of Items. In value 
terms, India's Impqrts in the calender year, 
1991 were estimated at Rs. 45624 crores. 

(b) The Import of cruc:Ia"n and petr0-
leum product. during thecalenderyear 1991 
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.... esIimDId III As. 12360 aonta. which 
accounl8d for ~.1'" of the ... impoIta 
dudng the same pertDd. In qUIIItIly t.ms; 
the imports of crude oil and paIrOIeum pr0d-
ucts ..... estim.a.d .. 31.5 milion tDnnee. 

.,... ... Supplrlronl ..... 

880. DR. Y.S. RAJASEKHAR 
REDDY: 

SHRI RAM NIfOR RAt: 
SHRI SRIKANTA JENA: 
SHRI PRITHVIRAJ D. 

CHAVAN: 
SHRI BUOY KRISHNA HAN-

DIQUE: 
SHRIMATI VASUNDHARA 

RAJE: 
SHRI HARI KISHORE SINGH: 
SHRI MOHAN SINGH: 
SHRI BAPU HARI CHAURE: 
SHRI MAHESH KANODIA: 

WII the ..... of DEFENCE be 
pleasedto ... : 

(a).......,anrCWenca .......... wiIh 
Ru.ia ,_ ..... 1IIriv8d .. recenllJ; 

(b) Iso, the dIaiIs thereof; and 

(c) if nat. the dMais of the ........ 
arrangemenIS being made br the Govern-
menltoOV8lCOlM1hepobiemof shortage 01 
.... for the cWenca ecMxnents? 

1HE .. ISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NAlU-
RAL. GAS AND THE MINISTER Of STATE 
IN 1HE MINISTRY OF DEFENCE CSHRI S •. 
KRISHNA KUIMR): Ca) Md (b). WIIh the 
formation of the Commonwealth of lnde-
pendent ..... (CIS), the former USSR "-
ceased to .... At their Summl meeting 
held in AIaIa N.a on the 21st De!:ember 
1001, the ............ of the CISguaran-

.... , in a:ordance with their CDnIIituIiaMI 
paced&ns, the fulfilment of intematianaI 
obligations stammlng from the T ....... 1nd 
AgnJements of the tormer USSR. Further , 
Russi. has declared .... to be the -stili. 
canlinuer". Inda ha r.cagnlsed RussIa as 
the sua:essor Stale to the former Sovi.a 
Union, subject to the condaion that certain 
0UISIanding issues such as those relating to 
theclivisionof international assets and IabiIi-
ties remain tobe..aJed amonsptt .... Repub-
lics of the erstwhile USSR II would nOt be in . 
the inlerestof national security to givedetalls 
of arrangements thIII haw _nor •• bIIIng 
worked oul intha canlext of the aboveframe-
work. 

Cc) Does not arise. 

881. SHRI C.P. MUDALAGIRIYAPPA: 
WiI the Minister of FINANCE be pleased"" ..... : 

Ca) whaIIwthent .a demand fOr open-
ing • branch of Housing Finance Corpora-
Ian IpOnIOI'8d br U. Insurance C0rpora-
tion at ChiIradurga; 

(b) II so, the tme br which • is ..., to 
be cpenad; and 

(c) • not the reuons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FWANCE (SHRI DALBIR 
SINGH): (a) So '., no such demand lIP" 
pears to have been received br L1C HouIIng 
FInanc:e Ltd. (UC HFL). At PI'8MI1l. the 
MangaIore areealraofUCHFL lacks...., 
the appbdIana received from ChlradUIgL 
Thenumberof appliclllonI for housing IDInI 
received from ChilrlldUlp .. ,. II V8IY 
small viz on., 12. 

(b) and (c). Do not ..... 


